FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR MICRO STOCK HOLDING PRIVATE
LIMITED OPERATING IN FINANCIAL INTERMEDIATION AT DELHI

(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India (Insolvency Resolution

Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS
The corporate debtor along Micro Stock Holding Private
with PAN/ CIN/ LLP No Limited
CIN: U65923DL2010PTC197855
Address of the registered 98, Shahzada Bagh, Indusrial Area,

office Old Rohtak Road, New Delhi-
110035
URL of website Not available

Details shall be made available
from the office of IRP by sending an
email at:
cirp.microstock@gmail.com

Details of place where As per the records available,
majority of fixed assets are  Corporate Debtor has no fixed
located assets as on March 31, 2017.
Further, no records founds for fixed
assets of the Corporate Debtor as
on date of initiation of CIRP of the

Company.
Installed capacity of main Not applicable. The Corporate
products/ services Debtor was engaged in business of

financial intermediary.

Quantity and value of main Nil, no business transaction was

products/ services sold in reported by suspended director or

last financial year promoters. As per the available
records, no director is found on
the Board of the Corporate Debtor.
The latest financial are available
for FY 2016-17.

Number of employees/ Nil as on Insolvency

workmen Commencement date (As per
information provided by ex-
management)



10.

11.

12.

13.

Further details including
last available financial
statements (with schedules)
of two years, lists of
creditors, relevant dates for
subsequent events of the
process are available at:

Eligibility for resolution
applicants under section
25(2)(h) of the Code is

available at:

Last date for receipt of
expression of interest

Date of issue of provisional
list of prospective resolution
applicants

Last date for submission of
objections to provisional list
Process email id to submit
EOI

Date: 10/02/2023

Place: Delhi

All details made available at the
office of the IRP at 701, Vikrant
Tower, Rajendra Place, Delhi-
110008 and can be sought by

sending email at:
cirp.microstock@gmail.com after
executing confidential
undertaking

All details made available at the
office of the IRP at 701, Vikrant
Tower, Rajendra Place, Delhi-
110008 and can be sought by
sending email at:
cirp.microstock@gmail.com and cc
to fcsmayagupta@gmail.com
25.02.2023

04.03.2023

09.03.2023

cirp.microstock@gmail.com

Maya Gupta
Resolution Professional of Micro Stock
Holding Pvt Ltd

IBBI Registration No.: IBBI/IPA-002/IP-
N00363/2017-18/11061
AFA Valid upto 08/11/2023
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